PRESS COMMUNIQUE

SCHEDULED BANKS' STATEMENT OF POSITION IN INDIA AS AT THE CLOSE OF BUSINESS ON FRIDAY, THE 14TH APRIL 2006 WITH COMPARATIVE POSITION OF FRIDAY OF PRECEDING FORTNIGHT AND CORRESPONDING FRIDAY OF THE PREVIOUS YEAR

(Amount in Crores of Rupees)



SCHEDULED COMMERCIAL BANKS 
ALL SCHEDULED BANKS



(Including RRBs)


 I
LIABILITIES TO THE BKG.SYSTEM (A)
15.04.2005
31.03.2006
14.04.2006
15.04.2005
31.03.2006
14.04.2006











a) Demand & Time deposits from bks.
38136.37
33666.81
35689.52
39697.48
35326.52
37404.23


b) Borrowings from banks
31734.19
29511.55
28397.25
31778.39
29576.54
28413.87


c) Other demand & time liabilities
11520.15
8578.05
7757.38
11522.09
8578.05
7758.28










II
LIABILITIES TO OTHERS (A)

















a) Deposits (other than from banks)
1775150.08
2087669.61
2113100.23
1848153.95
2164217.71
2190363.51


 i) Demand 
265262.91
347250.33
361774.41
272696.84
356257.91
370801.00


ii) Time    
1509887.17
1740419.28
1751325.82
1575457.11
1807959.80
1819562.51


b) Borrowings @
72664.75
83681.23
81412.86
73136.57
84248.97
81876.75


c) Other demand & time liabilities 
167672.67
197075.99
203147.88
169920.24
199364.44
205514.88



















III
BORROWINGS FROM R.B.I. (B)
45.00
1487.68
430.00
67.90
1574.68
438.00


Against usance bills and / or prom. Notes
0
0
0
0
0
0










IV
CASH
9123.36
11733.85
11249.77
9532.90
12164.18
11661.82










V 
BALANCES WITH R.B.I. (B)
103427.21
127060.63
106818.37
107101.35
131607.88
110654.28










VI
ASSETS WITH BANKING SYSTEM 








a) Balances with other banks








   i) In current accounts
9539.95
11831.30
11993.23
10375.43
12809.47
13143.67


  ii) In other accounts
12325.77
12091.92
12391.81
14228.59
14984.33
15399.16


b) Money at call & short notice
23483.89
11384.71
10601.19
27917.73
15579.84
14915.31


c) Advances to banks(i.e.due from bks.)
8649.60
4181.17
3594.64
9589.08
4690.87
4050.75


d) Other assets
3162.16
6866.53
10958.01
3627.95
7485.58
11542.73










VII
INVESTMENTS ( At book value )
736392.04
727577.36
754431.75
768309.75
759805.38
786689.40











a) Central & State Govt.securities+
716558.03
704694.37
731756.86
747029.37
735837.54
762934.25


b) Other approved securities
19834.01
22882.99
22674.89
21280.38
23967.84
23755.15










VIII
BANK CREDIT (Excl.inter-bnk.advance)
1127774.48
1496473.76
1492320.71
1187245.87
1561184.61
1556126.82











a) Loans, cash credits & Overdrafts $
1066294.28
1423116.40
1418010.60
1124511.89
1486467.50
1480442.87


b) Inland Bills purchased
8994.05
12008.11
12169.58
9320.84
12304.45
12475.14


c) Inland Bills discounted
24886.13
29288.01
29980.74
25437.70
29812.84
30504.73


d) Foreign Bills purchased
11301.12
12529.28
12377.29
11332.05
12562.46
12409.11


e) Foreign Bills discounted
16298.90
19531.96
19782.50
16643.39
20037.36
20294.97

NOTE

* Provisional figures incorporated in respect of such banks as have not been able to submit final figures.

(A) Demand and Time Liabilities do not include borrowings of any Scheduled State Co-operative Bank from State Government and any reserve fund deposits maintained with such banks by any co-operative society within the areas of operation of such banks.

** This excludes deposits of Co-operative Banks with Scheduled State Co-operative Banks. These are included under item II (a).

 @ Other than from Reserve Bank, National Bank for Agriculture and Rural Development and Export Import Bank of India.

(B) The figures relating to Scheduled Commercial Banks' Borrowings in India from Reserve Bank and balances with Reserve Bank are those shown in the statement of affairs of the Reserve Bank. Borrowings against usance bills and/ or promissory notes are under Section 17(4)(c) of the Reserve Bank of India Act, 1934.

£ This excludes advances granted by Scheduled State Co-operative Banks to Co-operative banks. These are included under item VIII (a).

+ Includes Treasury Bills, Treasury Deposits, Treasury Savings Certificates and postal obligations.

$ Includes advances granted by Scheduled Commercial Banks and State Co-operative Banks to Public Food Procurement Agencies (viz. Food Corporation of India, State Government and their agencies under the Food consortium).

Food Credit Outstanding  as on  (Rupees in Crores)


15.04.2005
31.03.2006
14.04.2006






Scheduled Commercial Banks
36846.74
40690.76
32982.50






State Co-operative Banks
2755.00
2855.00
2855.00






The expression  ' Banking System ' or  ' Banks ' means the banks and any other financial institution referred to in sub-clauses (i) to (vi)  of clause (d) of the explanation below Section 42(1) of the Reserve Bank of India Act, 1934.
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